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W. F. A. Memorial Shivajl College, 
New Delhi 

1497. Shri G. S. Musaftr: Will the 
Minister of Education be pleased to 
state: 

(8) whether five students in First 
Year (Three Years' Degree Course) 
offered Punjabi as an elective subject 
in W.F.A. Memorial Shivaji College, 
Najafgarh Road, Matiala, New Delhi; 

(b) whether any arrangement has 
been made for the teaching of the 
subject; and 

(c) if not, the reasons therefor? 

The Minister of Education (Shri M. 
C. Chagla): (a) This year five stu-
dents in W.F.A. Memorial Shivaji Col-
lege offered Punjabi as Modern Indian 
Language (compulsory subject), but 
not as an elective subject. 

(b) The College had actually adver-
tised the POilt of a lecturer in Punjabi 
and arrangements for recruitment of 
a lecturer were being completed by 
the College, but in the meantime four 
out of the five students had c'hanged 
over to Hindi from Punjabi as Modern 
Indian Language and the fifth left 
the College. The College did not 
therefore, pursue the matter. 

(c) Does not arise. 

Welfare of S. C. and S.T. in Punjab 
1498. Shri Daljit Singh: Will the 

Minister of Home AlJairs be pleased 
to state: 

(a) whether any scheme for the 
welfare of Scheduled Castes and Sche-
duled Tribes has been formulated for 

the State of Punjab in the Third PI .. 
period under the Centre as well .. 
the State Sector; 

(b) if so, the details thereof; and 

(c) the schemes and the amount 
spent during the first two years of the 
Third Plan? 

The Deputy Minister in the MlnJa-
try of Home Mairs (Shrimati Chand-
rasekhar): (a). Yes, Sir. 

(b) and (c). A statement is laid oa 
the Table of the House. [Placed in 
Library. See No. LT-2085/63]. 

Machinery for Dealinp with Pnblic: 
Grievallces 

1499. Shrimati Rcnuka Ray: Will the 
Minister of Home AlJairs be pleased 
to state: 

(a) whether it is a fact that Go-
vernment are considering the proposal 
for setting up a machinery for dealing 
expeditiously with public grievances; 
and 

(b) if so, its structure and scope? 

The Minister of State in the Min-
istry of Home Mairs (Shri Hajarna-
vis): (a) and (b). Various sugges-
tions made at different times to lIet 
up such a machinery have come to 
the notice of Government. Govern-
ment are giving thought to this' mat-
ter, but have not yet come to a deci-
sion. 

Hindi Novel 'Aavam' 

r Shri Yashpal Singh: 
I Shri P. K. Ghosh: 

1500. i Shri Gulshan: 
Shri Solanki. 

L Shri P. H. Bheel: 

Will the Minister of Home Mairs 
be pleased to state: 

(a) whether complaints have been 
received by Government against a 
recently published Hindi novel 
'.A>avarn" written by Shri Guru Dutt; 
lind 
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(b) if so, the action being taken in 
.the matter? 

The Minister of State in the Min-
istry of Borne Affairs (Shri Bajama-
vis): (a) and (b). Yes, Sir; such 
complaints were received by the Gov-
ernment of India, which were referred 
to the Delhi Administration since the 
book was published within their juris-
diction. The publication 1ms since been 
examined and found to be not action-
able under the law. 

Committee on Contempt 01 Courts 

1501. Shri Sidheshwar Prasad : Will 
the Minister of Borne Affairs be 
pleased to state: 

('d) whether Government have con-
sidered the Report of the Committee 
"On Contempt of Courts; and 

(·b) if so, whether they propose to 
bring in a suitable legislation to give 
effect to the recommendations and if 
so, when? 

The ini~te  of state in the Min-
istry of Borne Allairs (Shrl Bajama-
vis): (a) and (b). The State Govern-
ments, Union territory Administra-
'lions, the Supreme Court and the High 
Courts have been invited to express 
their views on the Committee's recom-
menda tions. Further action will be 
taken on receipt of their comments. 

AppOiIltmeat of High Court 
Judges 

1502. Shrl P. R Patel: Will the 
Minister of Borne Affairs be pleased 
to state the names of High Court 
Judges appointed after 1st January, 
1955 from amongst advocates? 

The Minister of State in the Minis-
try of Borne Aeairs (Shri Hajamavis): 
A statement is laid on the Table of the 
House. [Placed in Library. See No. 
LT-20SG]63. 

Theft 01 Scooters in Deihl 

1503. Shrl D C. Sharma: Will the 
Minister of Bome Affairs be pleased to 
state: 

(a) whether it is a fact ihlat 24 
scooters and two motor cycles have 
been stolen from different shopping 
centres and office areas during Nov-
ember, 1963 in Delhi; 

(b) wheher it is also a fact thoat the 
Delhi 'Police squad dealing with car 
thefts did not deal with thefts of 
motor cycles and scooters; and 

(c) if so, the steps taken to recover 
the scooters and motor cycles and to 
check their theft in future? 

The Minister of State in the Minis-
try of Borne Affairs (Shrl Hajarnvis): 
(a) 6 scooters and 3 motor cycles 
were stolen during November, 1963 
(up to 25-11-63) from office areas and 
shopping centres. 

(b) No, Sir. Theft of vehicles, other 
than cars, are investigated by the 
District Police. 

(c) Information is flashed to all the 
mobile vans, neighbouring Police Sta-
tions and Border Check Posts. Parti-
culars of the stolen vehicles -are pro-
vided to the beat constables and pub-
lished. Police officers and beat const-
ables have been directed to pay 
special attention to places where vehi-
cles are parked ~ d left unattended. 

National Physical Laboratory, New 
Delhi 

1504. Shrj N. R. Laskar: 
Shri Ramachandra U1aka: 

Will the Minister of Education be 
ple-ased to state: 

(a) whether the National Physical 
Laboratory, New Delhi has any posi-
tive contribution to our national 
defence preparation; and 




